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CENTRAL ADMIN ISTRATIVE TRIBUNAL
" PRINCIPAL BENCH$ NEW DELHI //jg;\

Ouh. No. 37/95 \EL///

New Delhi this the 3rd day of Fabruary 1997

Hon'ble 3hri S.R.Adige, Member (&)
Hon 'ble Or. A.Vedavalli, Member ()

Shri Vishau Dutt _ .
S/0 Shri Mussadi Lal,
R/o Quarter No. 34/485,
DMS Coleny,
Amrit Kunj, Hari Nagar,
New Delhi.
-oooc&ppligaﬂt
(By Advocate: shri Je C.Digpaul)

Versus

Generel Mapager,
Oslhi Milk Scheme,
West Patsl Nagar,
New Delhi.

o ...o..Raapond@ats
(By Advocate: Shri KeCo Sharma)

ORDER(Oral)
By Hop'ble Shri S.R.Mdigs, Member(A)
Heard. |
2. Both counsel agree that in the event that freash

vacancies in the grade of Elsctrical Fitter/Fitter-cum
Pump-Operator became available with respondents, and
apolicant files a self—contained_rapresentatiqn within
two weeks from the date of receipt of a copy of this
Judgement for consideration for promotion against ﬁhe
same, respondent shuuld‘axamine the represeatation and
disposs of the representation by a dstailed speaking and
reasoned order in accordance with lay under intimation
to the applicant within tuo months from the dats of

receipt of the said representation. e direct accordingly,

3. If any grievance survives thereafter it will be

open to the applicant to agitate the sams through
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appropriate original proceedings in accordance C/
£
with lay.
4, The OA stands disposed of accordingly.
No costs.
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